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crores which is equivalent to 
82% of current average monthly billing. 
Chairman, Delhi Vidyut Board (DVB) 
has assured that current payments will 
be made by the Board. In October, 1998 
itself, DVB has paid additionally Rs. 13 
crores over and above LC amount. 

(b) The outstanding dues as on 
31-10-1998 from Delhi and Uttar Pradesh 
to NTPC were Rs. 1739.93 crores and 
Rs. 1785.61 crores respectively. 

(c) and (d) Do not arise in view of (a) 
above. 
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Completion of Chamera Hydcl Project 

1051. SHRI ANIL SHARMA: Will the 
Minister of POWER be pleased to state: 

(a) the progress made in the 
implementation of the Chamera Hydel 
Project; 

(b) the steps being taken to expedite the 
implementation of the project; and 

(c) the time frame within which the 
project is likely to be completed? 

THE MINISTER OF POWER (SHRI P. 
R. KUMARAMANGALAM): (a) and (b)   
The   Central   Electricity   Authority 

(CEA) accorded fresh Techno-economic 
clearance to the Chamera Hydro-electric 
Project Stage-II on 27-7-1998. The project 
is being executed by National Hydro-
Electric Power Corporation (NHPC). 
Global tenders for turnkey execution of the 
project were invited. The bids received have 
been evaluated. Pre-construction and 
infrastructure works have commenced. The 
process for obtaining investment sanction to 
the project has been initiated.   

(c) The Project is expected to be 
completed in a period of 5 years from the 
date of issue of investment approval. 
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